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IN THE CENTRAL ADMINISTRAT IVE TRIBUNAL $: GUWAHATI BENCH

RIGINAL APPLICATION NO. r2X54/2003£

Smt,' Oinam Gambhini Devi J o 3 Applicant
- Versus -
Union of India & Ors/ . . J Respondents.

LISTS OF DATES AND SYNOPSIS

1. 11,9.2001 - Applicant wrote a letter to the Director, Raxx

, ' Postal service, Manipur Division, Imphal |
to appoint her die-in-herness scheme,

21 30,01,2003  « Applicant made request to the Postmaster
General, North Eastern Circle, Shillong

to_appoint her in die-in-herness scheme with
relevant documents

| 34 12J11,2001  ~ Appointment letter of the O. Ibotombi Singh,

i,e. the father of the applicant.

12,11.,2001 -~ Death certificate of the father of the
applicantd

| 4} 24J3,2003 « First reminader of the applicant to the Post-

master General, North Eastern Circle,
Shillong.!

1 5, 25,4,2003 - Notification showing the name of vacant post

and place where vacant, |

6. 25.4.,2003 - Advertisement by the Director of Postal

Service, Manipur, Imphal inviting application
for the post of GDSBPM under Langthalbal
Branch Post Of fice and other placesy

| 78 1235,2003 - Letter from the Director, Postal services to

the applicant, rejecting the request for
appointment on compassionate ground to the
post of GDS BPM Langthalbal B.O, due to
non-akailability of vacancy

181 21.5,2003 = Letter to the post Master General, North

Eastern Circle by the applicant for reconsidera
ation and clarification regarding the request

for appointment under die-in-herness Scheme$

Filed by D.! Borah,

Advocatel
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Guvahadi Denck
s ARRENDIX

APPLICATION UNDER SECTION 19 OF THE
ADMINISTRATIVE TRIBUNAL ACT, 1985

Title of the case : Original Application

Sl. Description of documents relied upon

1. Application

2. Verification

3. Annexure - A(Application dated .11.9.200.1.)
4, Annexure - B (Application dated 30.1.2003)
5. Annexure - Bl (Order dated 22.6.1970)

6. Annexure - B2 (Certificate dated 12.11.2001)

7. Annexure - C (Application dated 24.3.2003)

8. Annexure - D (Notice dated 25.4.2003)
9. Annexure - E (Employment notice dated 25.4.2003)
10.  Annexure - F (Letter dated 12.5.2003)

11.  Annexure - G (Application dated 21.5.2003)

0. Gordhing Qe

Signature of the applicant

For use in the Tribunal office :
Date of filing :

Or

Date of receipt by post
Registration No.

Signature of Registrar

Page No.
1to i4
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20

21

22
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GAUHATI BENCH AT GUWAHATI.

ORIGINAL APPLICATION NO. (% /2003

_‘Smti. Oinam Gambhini Devi

D/L La_té Oinam Ibotombi Singh

Resident of Langhabal

Mantrikhong Avifang Leiki

P.O. Manipur University

P.S. Singjamei

Dist. Imbha.tl. West, Manipur

| .... Applicant
Versus |
1. The Union of India, through the Secretary

t(; the Govt. of India, Ministry of

Communications, Department of Posts,

New Delhi.
2. The Director of Postsl, New Delhi

3. The Chief Post Master General, North

Eastern Circle, Shillong.

4. The Post Master General, North Eastern
Circle, Shillong.

5. The Director of Postal Services, Maﬁipur

Division, Imphal.
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6. The Superintendent of Post Offices,
Manipur Division, Manipur.

... Respondents.

1. PARTUICULAS OF THE ORDER AGAINST WHICH
THE APPLICATION IS MADE:-

(A) Order dated 12.5.2003 passed by the

. Director of Postal Services, Manipur, Imphal

rejecting the apphcatxon of the applicant Smtl‘.

Oinam Gambhini Singh, purportedly due to non-

availability of vacancy.

2. JURISDICTION OF THE TRIBUNAL:-
The applicant declares that the application is within

the jurisdiction of this Hon’ble Tribunal.

3. LIMITATION:-
The applicant further declares that the application is
within the limitation prescribed in section 21 of the -

Administrative Tribunal Act, 1985.

4. FACTS OF THE CASE:-

MOST RESPECTFULLY SHEWETH:- .

4(i) That the father of the applicant, Late Oinam Ibotombi

- Singh, a resident of Langthabal, P.O. Manipur University,

Manipur, was serving as Branch Post Master of Langthabal
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under sub office of Manipur University. He died on

7.11.2001 while he was serving as aforesaid. The mother of

the #pplicant predeceased her father who died in the year
1994. Therefore, the mother and father of the applicant died
in the y‘ear- 1994 and 2001 respectively leaving behind the
applicant along with two younger sisters and one brother
who are - (i) O. Sushila Devi, (ii) O. Romabati Devi and

(iii) O. Anand Singh. The applicant further states that after

_the death of her father, who was the only bread earner of the

family, there was none to look after the applicant and her

younger sisters and brother. The applicant being the eldest

~of all, has been in great hardships to run the family as no

one of the family is in employment and the entire family
was dependant on the income of their late father. Therefore,
after the death of her father on 7.11.2001, the applicant on
11.9.2002 filed an application before the Director of Postal
Servicés, Manipur, Imphal Division, praying for appointing
her on pompagsionate ground. In the said application, the

applicant mentioned that while her father was in service as

. Branch Post Master, she also gained some experiences in the

job and accordingly prayed for appointing her on
compassionate ground as her father had died in harness.
" A copy of the aforesaid application dated 11.9.2002 is -

annexed hereto and marked as Annexure ‘A’
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4(ii) That, thereafter, as .no ‘reappnse has been received
from the Directdr of Postal Services, Manipur, Imphal,
regarding her appointment on cor'npaavsionate ground, the
applicant vide her aéplicatibn dated 30.1.2003, renewed her

fequests for appointment in die-in-harness scheme of her

father Late Oinam Ibotombi Singh, who was the Branch Post

Master of Langthabal under sub office of Manipur
University, Canchipur. In the said application, she had
clearly indicated that her father was serving in the postal

department from 30.9.69 till his date of expiry on 7.11.2001

_while he was in active service. The applicimt further stated

that her father was the only bread earner in the family and
as such, after his death, the fhmily members including two
sisters and one brother of the applicant were facing great

hardships in maintaining their livelihood as there was no

income in the family. It may be mentioned that the mother

_of the applicant predeceased her faiher. In the said

application, the applicant also mentioned that she had

- gathered some experiences in the job of Branch Post Master

while helping her father during his service tenure. In the |
said application, the‘applicant also furnished her Bio Data
including her educational qualifications (PU(A) Pass) and
also showed her date of birth as 017.02.1973. She also
mentioned that she is an unmarried daughter of her late

father and as such, there is no impediment on appointing her
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against the post of her late father who died in harness.
'Albng with the said application, a copy of the death
certificate and also a copy of the order dated 22.6.70
whereby the father of the applicant was appoinied as Extra
Departmental Agent (EDA), were enclosed. In the said
appointment letter dated 22.6.70 it was mentioned that her
father has beet_: appointed temporarily to act as an EDA,
Langthabal EDBO in account with Singjamai Bazar CSO
under Imphal HO w.e.f. the afternoon of 30.9.69 on a
monthly allowance of Rs. 25/- plus usual adhoc increases.
The enclosed death certificate also certified that Oinam
Ibotombi Singh died of cardiac respiratory failure on
7.11.2001 at 11.30 AM. The aforesai& certificate was issued
on 12.11.2001.

Copy of the aforesaid application dated 30.1.2003

along with the enclosures namely appointment letter

and death certificate are enclosed hereto end matkqd

. 88 Annexure ‘B’. ‘B-1” and ‘B-2’ respectively. -

4(iii) That since the applications for appointment on
cbmpassio'nate ground weré not considered by the Director
of Postal Services, Manipur, the applicant again submitted ,
an application to the Post Master General, North Easter
Circle, Shillong on 24.3.2003 as a reminder for considering
her case in the light of her earlier applications to the

concerned authority. In the said application also, she has
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clearly indicated that her father died on 7.11.2001 while he
was serving and he was the only bread earner of the fam‘ily
and therefore, the family is now facing great difficulties in
its maintenance as no other earning member is in the family
congisting of three-danghters including the applicant, who is
‘the eldest, and a son, who is a minor. The said application
w'as filed giving full particulars of her qualifications etc.
for favour of consideration in‘ connection with her earlier
applications for aﬁpointment to the post of Branch Post
Master in the postal department.

A copy of the aforesaid application dated 24.2.2003 is

annexed hereto and marked as Annexure ‘C’.
4(iv) That the a;iplicant states that the Director of Postal
Services, Manipur on 25.4.2003 issued a notice informing
all concerned that some post of Post Masters in branch
offices are lying vacant against each place details of wl;ich
are mentioned in the notice by showing the serial numbers,
name of vaga;nt posts, place where vacant, sub post offices
and date of notification. In this connection, the applicant

states that the said Director of Postal Services, Manipur,

~vide an employment notice dated 25.4.2003, invited

applications for filling up the posts of Gramin Dak Sevak
Post Masters (GDSBPM) in the place shown in the
advertisement. The applications were invited for the post of

GDSBPMs and the name of poats were indicated in the said
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notification including the postvof Manipur University sub
office at Langthabal BO which is at serial No'; 26 of the
advertisement. '

Copies of the aforesaid notification dated 25.4.2003
showing the number of vacancies and also the advertisement -
dated 25.4.2003 are annexed hereto and marked asA
Annexures ‘D’ and ‘E’ respectively.
4(v) That from the above advertisément as well as the
notification, it is abundantly clear that there are 28
vacancies throughout the State of Manipur includiﬂg one
post of sub office mentioned A9 Manipur University under
Langthabal BO. However, to the utter surprise of the
applicant, she had received a letter No. 11-
2/Relaxation/Lang1aba1 BO dated 12.5.2003, whereby the
Director of Postal Services, Manipur informed the applicant
that her appoiﬁtment oh compﬁssionate ground fof the post
of GDSBPM at Langthabal BO under sub office of Manipur
University hasA been rejected due to non-availability of
vacancies. The said intimation was made to the ﬁpplicant by
the Director of Postal Services, Manipur quoting a letter of
the circle officér, Shillong vide No. Staff/l75-1/2003l dated
1.5.2003. |

Copy of the aforgaaid order dated 12.5.2003 is

annexed hereto and marked as Annexure ‘F’.
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4(vi) That immediately thereafter, on receipt of the
aforesaid letter, the applicant again filed an application
before the Post Master General, North Easter Circle,

Shillong on 21.5.2003 on the subject of “request for

. reconsideration and clarification regarding her previous

requests for appointment on die-in-harness scheme af~
GDSBPM iangthabal”. In the said application, the applicant
categorically mentioned that the aforesaid order under No.

' ’

11-2/Relaxation/Langhabal BO dated 12.5.2003 is quite

contrary and confusing that there is no vacancy at

Langthabal BO whereas the said sub office has been shown -

as vacant in the advertisement published by the Director of

Postal Services, Manipur. In the aforesaid letter,,' the

applicant also informed the Post Master General that she has

been shown as the wife of Late Oinam Ibotombi Singh,
Y

which is not factually correct as e she is tl;\e' daughter of

Late Oinam Ibotoinbi Singh and accordingly the applicant

requested the authority to reconsider her case whnch has

been wrongly rejected on the plea of non- avaxlablllty of
post. |
A copy of the aforesaid application dated 21.5.2003 is
annexed hereto and marked as Annexure ‘G’.
4(vii)That the applicant respectfully submits that {here i8 a
set of rule for postal ED staff known as ‘Post and Telegraph

EDA (Conduct and Service Rule,1964). In the said rule, the
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EDA includes EDA Sub Post Mastier, ED Branch Post Master

etc. and the said rule also provides for official instruction
for compassionate appointment to the dependants of
deceased. The said instruction contains the purpose .of
giving compassionate appointments to one of the eligible
dependants/near relatives of the deceased/invalidated ED
Agents to render immediate employment assistance to the
family which ahs been left in indigent circumstances. The
delay in finalizatjon of the requests for compassionate

appointments not only defeats the very purpose, but also

gives rise to serious complaints from the beneficiaries

concerned as also public representatives, both inside and
outs the Legislatures. The said instruction also emphasizes
that the delay in finalization of such case causes sufferings
to the bereaved families and delay finalization of such case
also causes embarrassment to the department. The said
instruction for compassionate appointment to the dependants
of EDAs has.been provided at section X of tl_le aforesaid
rule and the sa;d instructlion being very relevant for the
purpose of the case, the applicant enclosed a copy of the
said instruction marked as Annexure ‘H’ for favour of kind

perusal of the Hon’ble Tribunal.

5. GROUNDS FOR RELIEF WITH LEGAL PROVISION:
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A. For that, the applicant, being the eldest daughter of -

" the deceased late Oinam Ibotombi Singh, who died in

harness while in service as Branch Post Master of
Laﬁgthabal BO under the sub office at Manipur University,

is entitled to be appointed in the post lying vacant against

‘which advertisement was issued in view of the fact that the

applicimt being the requisite qualification and experiences

" for the post, she'ought to have been appointed under die-in-

harness scheme as per the instruction provided by the

competent authority in that regard.

B. For that, under the aforesaid facts and circumstances,

it is. seen that the authority has completely acted

mechanically without broper application of mind to the facts

and éircumstancesnf the case by ignoring the application
for compassionate app‘ointment as filed by the applicant and’
the same has beeﬁ rejected on thé plea ihat there is no
vacancya which fact is _éompletely belied by the
advertisement issued by the Director of Postal. Services,

Manipur.

- C.- For that, inspite - of repeated requests from the

apblicant for c‘onsideration of applications for appointment
under die-in-harness scheme, the | Director of Postal
Services, Manipur, without applying bis mind to the facts
and cirgumstances of the case, rejected her ﬁpplicaiion only

on the plea that there is no vacancy which is.factually not
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correct in view of the his own advertisement and

notification of vacancies vide aforesaid advertisement dated

25.4.2003,

D. For that, in the aforesaid advertisement, 28 posts have

been shown as lying vacant and the applicant is ready and
willing to serve in any place as shown in the advertisement
giving preference to the post at Langthabal BO under sub

office at Manipur University. However, the Director of

Postal Services, Manipur, with a view to reject her

abpeistwend-om
application for,\compassionate ground, incorrectly intimated

that there is no ’vacancy only to deprive her from getting the

job and the said order has been passed with ulterior motiire_

and also in malafide intention and therefore, the said order
is liable to be set aside and quashed.

E.  For that, it is apparent from the advertisement that the

last date of receipt of applications is 28.5.2003 and as such,

the Director of Postal Services, Manipur can not and ought
not to have rejected her épplication only on the ground of
non-availability of vacancy which is not ‘at all factually
correct. In this connection, the applicant further states thai

in the advertisement the educational qualification required

- is  Matriculation %\ equivalent from a Board and the

applicant clearly indicated in her application that she is a

PU(Arts) Pass candidate and her age is also within the range

as required by the advertisement and therefore, instead of
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considering her case, the Director of Postal Services,
Manipur, with a view}of harass her, rejected her application

without considering the Govt. notification issued on the

matter of compassionate appointment of EDA and

accordingly the impugned order dated 12.5.2003 is illegal,
unreasonable, arbitrary and perverse and therefore, the same

is liable to bé‘s_et aside and quashed.

6. - DETAILS OF THE REMEDIES EXHAUSTED:-
The applicant declares that she has availed all the

remedies available to her.

7. MATTERS NOT PREVIOUSLY FILED OR PENDING
WITH ANY OTHER COURT:-

The applicant further declares that this matter was not
filed earlier and no application has been filed before .any

Bench of the Tribunal, and, as such, at present no

‘application is pending before any Tribunal or Court of law.

7.  RELIEFS SOUGHT :
In view of the facts mentioned in paragraph 4 and
grounds mventioned in paragraph 5 above, the applicant
prayé for the following relief:
(1) To set aside and quash the impugned order
‘No.11-2/Relxation/Langhabal BO dated

12.5.2003 in respect of the rejection of
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application for compassionate appointment

passed by Director of Postal Services,

Manipur, Imphal.

1

(ii) To direct the respondents, particularly the

respondent No. 5, to consider the

application for compassionate appointment |

filed by the applicant against any of the

posts lying vacant in the State of Manipur

(ii1) The cost of the case.
(iv) Any other relief to which the applicant

is entitled under the law.

9. INTERIM ORDER, IF ANY, PRAYED FOR:- .
Pending final decision on the application, the
applicant humbly prays for following interim ordef:-

(i) To stay the aforesaid - order No. 11-
2/Relaxation/Langthabal BO dated 12.5.2003 issued
by Director of Postal Services, Manipur, -Imbhal ‘

(ii) To direct the respondents not to appoint any pérson
against the advertisement dated 25.4.2003 without
mrdtnl?e case of the applicant for compassionate

appointment in the light of the Govt. instruction

issued from time to time.

\
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To direct the respondents to consider her case for
compassionate appointment in the light of the Govt.
instruction and also in the light to the educational
qualification and age as furnished by the applicant,
so that her family may not suffer any more for want
of adequate earning after the death of her father

while in service.

10. PARTICUALRS OF THE POSTAL ORDER - IN

RESPECT OF THE APLICATION:

£))
(i1)
(iii)
(iv)

No. of Indian Postal Order.- Q G 490849 8

Name of the issuing post office.- GFPC

Date of issue of Postal order.- 4.6. X003,
Post office at which payable.- Guwahati Head post

office.

11. - LIST OF ENCLOSURES:

As per Index.
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VERIFICATION

I, Smti. Oinam Gambhini Devi, daughter of Late Oinam Ibotombi
Singh,' resident of Langthabal, Mantrikhong Awang Leikai, P.O. Manipur
Univérsity, P.S. Singjamei, in the district of Imphal West, Manipur, aged about

30 years, do hereby verify that the contents of paragraphs 4(i), 4(ii),
4(iii), 4(iv) and 4(vii) are true to my knowledge, those made in

paragraphs 4(iv) and 4(v) being matters of record of the case

are true to my information derived therefrom and the rest. are my humble

submissions before this Hon'ble Tribunal that I haVe not suppressed any material

fact.

Signature of the applicant

Date :
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THE POST ASTLR OCWERAL,

L HORDHe EASTENN CIRCLE, SHILLONG PIN No. 79301
. .
Adubjnct @ Raguant £or dio=dn-hinvness uf (Late)
, . O4nam Ibotonni Biugh who was tha
' Dranch »out Mastar of B,0. Langthabal
: undar the Sub=-0ffice, IHanipur University,
: Canchipur,
. sir, |
ety -2 I havae the honour to state the followlng facts
; for your Kina counsdderatdon and Lavouralldy oraur, .

That, y father (Late} Odnata Ibocomd Lingh had
Loen sarving as a hrianeh Roat HManterd undel .U
Langthabnl since 0-9=-69%, Ho explrod on the Teh Hov. ,2001,

That, ity fathar wag thi only brunsd sarnex in our
fomdly. Altor the duath of wy father, it in  no hard to
maiintadn our livelihood as there is short of incoms An our
family. Now we have tha sinters namaly (1) 0. Sushila Devi
and (2) V. Runmabatd Davie And onu younynl broliek nasacly,
A, Anand Sivgh alno diod recently, Av there 4s nho any
incons in our famtly, we have no smanu Jor living in thia
sociaty, Now our family 4o 4in troublae.

L nave sonn expurience in Lhip jaub whila helping
iy father during his servica,

In this regoard, I wnuld like to request you klndly
appoing i for com pont Of Branch Purt Mastlel (B.lens) s unde
Jiow in=haraos: scnome, Aad iy hdo-data Lz alno turndah here

oo A0 undar, Y
HAE ] QLMAM (b T HT EvT
ADDRENL M s Langthnbiodl,
Educational
Gualilication s P, U, (Arth)
Date of Birth 3 1=7-1073,
Natliounalliy 3 Indian
Hurdcinl Statuy s Unmnrr.‘.'wd.

T shall ever remain gratoful end thankful to you
i you would klndly appoint ma on huandtarian yroulide

—

Bnoelosod 3 1) A qopy of death anxtiil lostie.
2) A copy af an appadntrant order
gdvan by BUPDT,.
) Photochpy of iy Bducabulonsd
Caretifiloaton, : .

4' )’"ij Your. Talatlully,
Uﬁtﬂ’q p;J'°D-'a ta dé Ix;lphn 1
4 R | Jen. .2\.”';30

c6V

)

(1 gt tii Lot

{ U. GAMBHIINT DEVY )
: /0 (L) Cs Ibotosbd ting
i' Bwliano .“eoo anﬂ"ﬁﬂmla
a { S Y '




of village Lmzﬁmbd Mantrikhong, has bpen appointed
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OFFICE OF THE SUPDT, OF POST OFFICES s sMANIPUR DIVN, -
Memo Noe H~43/M-  dated Imphel the 2200 JmeyT0s

Shri O.Ibotonﬁ 8ingh gon of O.MImni Sin;h

tamporarily to ‘act as an E,D.A, Langthabgl !.B.ﬁ.ei_?f:; C
in acoomt; ﬂi*h 3ﬁv8_ﬁ.;, Barar C,8,0, wader Imphal'B,

 STOMTLNE. BENSTAONM ' 02304 04 6Boh 1n: AR SRR ey S
. $ v adhoc inozease, . W Nii%%

.\
| v

/= '
! ( NeKeRouth )
8updt, of Post Offices,
H&nipur Divn.,Imphalo

-

Copy tos~

-
R

l. The Po;tnaster, Imphal, He will phase
" .inmgtg 48?1y whether the:security bomd
of BA‘has since besn received, The

; J ort; dnlar;t:lm,, descriptive
~par Q&a and lended propexty 11:1: of
the BPA ave sent herewith, The EDA in @

A fmem of Govt, L.P,Schoal, Me reselpt

£ vhidy be acknowled
( 2, ho kno::%:‘%ggat o?ﬁ»l,qlggh

8¢ ! o Su)-pumstar 3in jmi Bazer
/ The XDA, lmgthabui £ f ’

; /&%@E/A’/

( N.K.ﬁauth )
Superintendent,

e oW\,

*evssv2en

§
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The Poat Mastar-Génqxal
Rorth Eastern Circle, Shillong
Pin Na. 793001,

weny e

Subte Recvent for amopointmant to thg;ﬁbnt of Branch
port Master under the Mo-in=harhous aghomg.

: S ! .3%% LT
Rosnectable Sir, g ‘ . , ﬁg: ;
With dus remoct enA humble g:‘;;'@gn,,g‘aggg@ I tha -ug;@qéé‘%;qrfqﬂ
'».., ey % O g IR D
have the honour to lay the fallowin fg@;&@ﬁgg hefore you . fog”
favour eof your kind cvnsiéoxation apg ggmfﬁ@hgtig action. |
i

“hat S8ir, my fnther(La*o) Ofnpm Ibogonbl Singh, who was
workling uvnéer Poatal Depertment’ as a B, 0, H,‘@O. Lsngthabal
expirod on 7Tth Nov, 2001 while hu was serying Late fether
vwas the only carning member of our fnmilyl How, family 18 in
treuble, withecut earning person the family 4s consisting
3{three) members I the eldest (daughter) of the familye.

So, 1 therefore roquast you thnt Rmnpﬂctnblb Mnat
Master General lcck in to the matter and may kindly mppoint
me under Cleein-harness, sgchome as & B PN, Lanqthabul, undax
your Xind consideration,

i

My full particulars are givan%_belowi~

1. Npme 1t Q1LNAM ohmnn?NI NEVY

2. Father's Name 1 Latp@ Oinam Ibotombi Singh
1. Address t Langthabal 4 |
4, Date of Birth 1 122273 ' o *
5. Eavestiensl s r _ {
qualification 1 P,U,Arts Pasond ?
8. Natlonaldity : Indian 5L i
7. Marical status 1 Unmsrried | !
!

H

: For this act of your kinﬁnenm 1 uhcli rgmgin grateful
and tharkful to you,

Dated/Inrphal ' ' //; U},ﬂuﬂﬂhm'.ﬁhwf

™

The J 4 "‘f,/"QJC* A ‘ : ~ JYours frithfully,

{CINAM GAMBHINL DEVI)

\
*»
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1 E'?AR‘F”,F""“ i or msrs IN’T‘A iy
Hr.D""&E; CTOR POSTAL SERV!CES ’ !
JRIWPHAL 785001 -

ICE S

% arey"notiﬁed tor into'mat.on orary
r’%, omhaf:allowmgdatesforrecru;t'nsn,
m Eithcas a5 datalled beuow ars cAncaliod 3 ¥

¥+ -gubPost - Dateot-1,. ..

..Office - ,noﬂﬁcaﬂonu rF

"‘v;.ﬁotbangso‘f AAIGDSREY,

) zomcm'sm

g T

Paliel%O- [ S A

“ NyngbaSQ - do- -

(RO - xarygpckpisoffo- -

Y A

v;-s’lanuxm*"!st'“—.“ 4

~ . Yalipck SO . A-1/GDS-Fect? " | %
R S 2001¢L 211101 { ¢
: Yaipok SO - o 1T - 1 #
gdi wambox so. < T LY
. wmongBO » Bishenpur SO £ s, T !
' Tmn.aw *ﬂungeo Utan SO  do- L1
' Pushing BO Ukhrul SO -do- : 1
r; 13. -do- Prungcham BQ Uihul €O -do- .
| 14. - «do- LongpiBO &, ) Nungba SO -do-
' " 15, -\ <do-— - u:,ang'\h"iBO Th:r‘onSO A-1/GD53-Rect! '
i I o 2002¢% 23202 |°,
B \16.— -, 90, '.‘-Lang!hoba\BO S'ngsamet A-1/GDS-Rect/
. o . BozarSO 20020 30.1Q.02
n 17 _ -do- Kﬂnval BO Cmrac“"‘ndrur 140G €o-
. A - do- ...-xeng NgulrouBO Samu. SO - AANIDS-Roe! "}
: AN ' . 2003+ 24 63.65
13 REIeRI]
' Funher o’etzi'f:: n:;t'sicatlon for the above post is bcfug issucd
i srort!y N . .
o o d- RKB: - Singh, Director Poxte: Services
" {n‘zl?ﬁg\h L - Manipur, b2 £+ 795001
Tt e et T (RN L E L rommst s SR




LI -r‘ ) - mm-w ey -y --1 ~aree —_—
. . CTIARTTNT €7 D28TS @ [VIIA TV AN £
' . OTFRCE OF THE C'ECTOR POSTAL SERVICES 1
MANIPUR, IMPHAL 785001 . W, v f-ul‘v‘l“‘“?‘U‘;( ;
B &+

- EMPLOYiZT NOTICE

_ 1 ' Dt. 25-04-2003
o Mo. A-1/GDS-Rectt/2003: Applications are invited tor thg post of GRAMIN

o DAK SEVAK POSTMASTERS at the folfowing Branch Post Offices listed l
s { beiow. Application should be enclosed in an enveloped suparscribed
*APPLICATION FOR THE POST OF GOS BPM AT'~— (Name of branch
rostoliice)” addresaed to The Director Postal Services, Manipur, Impha
» 7987301, . The last date-for recsipt of the application Is 28-05-2003.
Aoplice tonigberiad afterlast de;e i) not e entertahq, OO Ny
ETARCH ﬁOﬂ‘ OF'FI S WHL.RE mrs POSTS ‘OF GDSBPI'3 A, %E '
NASALY v o ol . R

-

. NamootBO. © T - o Nama of Apcount Offlce
‘L Cunpto CheruBO | Nambol [-s R
2. L tmaram BQ | . Nambol SO, .
3. { 2namayang BO - R Nambo! SO .
4. iungthoukhong BO  ~ ° Bishenpur SO 1
5. irongbung BO o Bishenpur SO R
" 8. Stz BO P - Pzliol SO .o .
TirnethssBO - . -+ Yalripok SO~
8. Lecurcmbam BO " .. VYalripok SO
8, Yairipok Jullhal BO . . ;Yairlpok SO L
_ 10. Tierigpeng BO - - ., Nungbaso’ - - ' ¢ ‘;
11, Longp! BO '. © '+ " NunghasO” L 1
i} | 12 xeinemenblBO. ' .- KalapaharSO  ° °
F 1. 13.J. Phaflang BO . " Motbung SO . )
. 14, Wzlba BO | . .Maram SO
*5. Makeng Ngulrou BO - Salkut SO. .
18. Fiwungcham BO Ukhrul SO
17. Pushing BO " Ukhrul SO
' 18. Tengkhul Hundung BO Litan SO
19. {angval Bazar BO " . Churachandpur MDG
20. L zulkol BO ’ Churachandpur MDG
21, Leijangphat BO Thanlon SO
22, Thangal Surung BO Pangei Yangdong SO
23. Kongba Bazar BO - Singjamei Bazar SO
24. Kodompokpl! BO Wangol SO
- 25. Uchekon BO Singjamel Bazar SO ‘
&}7 ngthabal BO~—————————>3Manipur University SO
Central Agriculture Univ. BO.. Lamphelpat SO
28. Lengling Achouba BO CRPF Camp Langjing SO
2. Acandidate for the above post should have the following criteria :
. ACE: Should notbe lcss then 18 years but below 65 yearsason - f
26-05-2003 :
. CEDUCATION QUALlFlCATION Matricutation or Equivalent from a
renogrizad Board. Selection wiil be made on the basis of marks obtained
n tha matriculation or equivalcntexamination onty. Welghtaga wil not be
civen for any qualification highar than matriculation.
‘. TheCandidateneednotbaa pormanent resident of the post V*lag~
“Hewsvor any candidatawid Is soiectsd must, before appointment tothe
5L, ke up hls tesadsnco inthaZoge. - l }
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3 . C.rdidate must be ab‘ t2 provide- space for the funct.on.ng ¢
o Logr oy a3l office at the pest vdiage. '
il .w Candidzte shou!d have adequag2 idependent moans ¢l §'
fin W 4. [ncome or propers/ in 4.3 name of their guardians will nct
r'-" ; tam eligible Tor consigaraticn for appointment as ED Agents,
.= 4% 165 m3y ba given to *hoso candidates whose adegquaiy mazns
A ve! hood/incomais derived fromniznded property or immovablo assets,
1ehey are otho'w}se eligible *or 1o appointment. .

o: CTS3PM need not apply again and their original applicaticns wilt ba
ccnizideored for selection ag~'rst tha post for which they have applied for,
3. A~y cendidate apply.1g for mare than 1{One) post should submit |,
o thelr enolications separatety tor cach post clearly mentioning the neme
~f the pcst applied for. Application submitted jointly for two or more pcst
. | =il not be entertained for &l thy peet named, but will be included as an

. epplisation for the first povt in the applicatl

{ | PITTICULARS OF DOCUI ' TS 1

. T folicwing documtcntt cheuld be enclosed a‘ona'" th th- ]
c'*!M‘vnfcrﬁ-epo*!ofCDo- Yy " S !
I

vl
z
, ATLCATE:
ézj 4. AYthose individuals vi-0 have already applied for a pantcu ar post
‘ﬂ )

vl e 7 {vo) attested coz'ss of roem p:s::port size photogrpbs

| AR *sted covesofor s mn - wrd testmon,a!s in proof ot azs ety

] nlonton auitfeat o0 c:c : - ;

. 3. &% sted Income cerforts 1.1 229 by revenue authorlty Bt
J 4 . Missted copy of domarerts ir £oof of property holding.
' ®
¢

- ———

gt
———

5. Declaratlon that the Carc ‘daw., will pe able to provic!q
2ocer modation for fungionng ¢f Cia branch post offica. E
3. . Detalled informaticn may b2 obtained rom the abova Sub-Pe.- | |
] md the o/o DirAc"" Pocztzl Servicas, Manipur, imphal. i

i R N u’ﬂ- 1173, Singh, Director Poutaf Sorvies
e | *,:."11:'20:11 o - Manipur, Imphat 7€200 1 1
(‘::'—."-"Tr:n:;__r-sm—n*-" -u—,ﬂ-'.u"‘m ST e C = 1’1 r

..... — — ) i S mthams B - - sy e - e 1. - - . -
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